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Financial Assistance 
for Dry Land Farming 

1883, SHRI VISHNU MODI: Will 
the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased to 
state : 

(a) whether Government had for-
mulated any national scheme on dry land 
farming and also to provide financial 
assistance to States for implementina this 
Scheme; 

(b) if so, the amount of financia l 
assistance proposed to be provided to 
each St:ite under this scheme ; and 

(c) if not, the reasons therefor ? 

THE MINISTE R O F STATE IN THE 
O EPARTMENTOF RURAL DEVELOP-
M ENT (SHRI CHANDULAL CHAND-
RAKAR) :  (a ) to (c). Yes. Sir. A 
Centrally Sponsored . Scheme oo National 
Watershed dcovelopmcnt p rogrammi: for 
rainfed agriculture is under formulation 
and the details arc being w o r kcd out. 

[ £111: Ii.sh 1 
Urban Land Declared Surplus 

1884 SHRI SATYENDRA NARA-
YAN SINHA : Will the M inister o f 
WORKS AND HOUSING be pleased to 
state : 

(a) whether urbao laod declared sur-
plus under the Urb.in L and Ceiling Act , 
has remained unused or VdC&nt for a 
number of years due t o the ina b ilily of 
designated authorities t u 1.,ke them 
over ; 

(b) whether this  has reduced availa b i-
lity  o f vacant land for urb :u1 housing 
constr uction ; and 

(c) if so , the steps taken t o expedite 
the use of thclC vacant lands ? 

THE MINISTER OF WORltS ANO 
HOUSING (SHRI ABDUL GHAFOOR); 
(a) and (b). It is true that a lar1cr p art 

of the urban land declared surplus under 
the Urban Land (Ceilin& and Re1ulation) 
A ct, I 9 7 6, h a s remained un-uscd or 
vacant fo r  a number of years. But this 
is not due as much to the ina b ility of the 
designated authorities to take them over 
as it is due to several other reasons 
includina the land holders resorting to 
litiaation. 

( c ) Certain proposals for amending 
the Act are under consideration to rnalce 
its implementation mor.: purposeful, 

Expurt or Wheat 

1885. SHRI MURLIDHAR MANE : 

SHRI AMAR ROYPRA-
DHAN: 

S :IRl RANJIT SINGH 
GAEKWAD: 

SHRC C . MADHA V REDD I : 

SHRI RADHAKANTA 01-

GAL: 

Will the: Minister of FOOD AND 
CIVIL SUPPLIES be pleased tu state: 

('l) whether massive  stocks o f whea t 
has accumulat.:d in the coun try  ; 

(b) if so, what 
G overnmeot have 
stock ; 

proposals do the 
to liquid ate the 

(C) whether export of m ajor part of 
the stock is beina contempla ted  by the 
Government ; 

(di if  s o .  whether the rrices or w heat 
it~ l rt~  would w:il b: co.nparable with 
internati•>na l pri~·cs of "heu ;  and 

{e) the quantity and n ames of count-
ries to which the wheat is likely to be 
e,q.,ortcd and the :imount or foreign 

~ h anac likely co be earned therefrom 7 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (KAO UARENl>R-' 
SINGH) : (a) to (c). At present, the 
stocks o f wheat with the public agencies 
arc in eacess of the buffer stocltin1 
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requirement. Some or the steps being 
taken to liquidate the excess stocks are 
increase in the monthly allocation of 
wheat for public distribution system ; 
allocations to the roller flour mills to the 
extent of their fuJJ licensed capacity at 
Rs. l 72. - per quintal instead of 
Rs. 208/-ocr quintal, and ~ r iuin  

them to produce ~c  more than their 
licensed cap111city ; allowing increased 
u tilization under the National Rural 
Employment Programme and Rural Land-
less Employment Guarantee proaramme ; 
and permittin& export of wheat, maida, 
suji and wholemeal aua. 

(d) As at pre<>ent, the export is 
permissible subject to the prescribed 
minimum export price of Rs. t 600/ - per 
tonne FOB in bulk for whe:ot. Rs. 2050/-
per tonne FOB in case of maidaisuji and 
Rs. 1750/ -per tonne FOB in case of 
wholemeal atta. 

(e) It is not possible to indicate the 

quantities likely to be exported. the 
couotric:s to which these exports will be 

made and the likely foreign exchange 
earnings therefrom. However. the Food 
Corporation of India has entered into a 
contract for supply of S lakh tonnes of 
wheat to the U .S.S.R . and S0.000 tonnes 
of wheat as a commodity loan to Viet 
Nam besides a quantity of l lakh tonnes 
of wheat bein1 supplied to drou11ht 
dccted African countries. 

Allotment of Flat Under New Pattern 
Scheme, 1979 

l R86. SHRI KAMLA PRASAD 
SINGH : Wil I the Minister of WORKS 
AND HOUSING be pleased to state : 

(a) the number of persons reaistered 
with Delhi Development Authority under 
New Pattern Scheme J 979 ; how many 
of them have been aiven physical posses-
sion of the fiats so far and how many 
still remain to be allotted houses under 
the scheme, cate1ory-wise ; 

(b) number of houses rctdy together 
with location thereof and by when these 
arc likely to be allotted ; 

(c) the d ate of the last draw with 
details thereof and the time by which the 
remaining people are likely to get fiats ; 

(d) \\hether there is any proposal to 
open fresh registration for flats ; and 

(e) if so, details thereof ? 

THE MINISTER OP WORKS AND 
HOUSING (SHRl AUDUL GHAFOOR): 
(a) A Statement is &iven below : 

(b) Houses ready have already been 
allotted/allocated and the an~ u

allotment letters ; where oot yet issued, 
are proposed to be iS$Ued within next 
I 0-1 S daya. 

(c) The details of the last draw are 
as under : 

MIG -La.fl Draw He.Id on 19.6-85 

Name of Colony 

1. Vikaspuri 

2. Rajouri Garden 

3 . Robini 

4 . Shalimar Baab 

'· Pitl(mpura 
6; Trilokpuri 

·- ---- ···-·--- · 

Total 

No. of Flats 

339 

97 

247 

202 

484 

610 

1979 




